FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
A P F ESTATES PRIVATE LIMITED
OPERATING IN REAL ESTATE INDUSTRY AT HEDERABAD

CIN: U45400TG2008PTCO60297
5-9-45, Aashi Towers Basheer
Bagh, Hyderabad, Telangana,
India, 500063
Village Hydernagar, Balanagar

Mandal, Ranga Reddy District,

Telangana State 500072
-:_
Quantity and value of main products/ services sold
ﬂ_
-zm_

Further details including last available financial Details can be sought by sending
Statements (with schedules) of two years, lists of | an email at:-

creditors are available at URL: apf.cirp@gmail.com

| Eligibility for resolution applicants under section Details can be sought by sending
25(2)(h) of the Code is available at URL: an email at:-
apf.cirp@gmail.com

Date of issue of provisional 1
resolution applicants

Last date for submission of objections to

rovisional list

Date of issue of
applicants

Date of issue of information memorandum,
evaluation matrix and request for resolution plans
1o prospective resolution applicants

15] Last date for submission of resolution plans
16 Process email id to submit Expression of Interest

ist of prospective

N, 105 Vijay P. Lulla
ey R olution Professional

For APF Estates Private Limited

IBBI Regn No. IBBI/IPA-OOI/IP-P00323/ 2017-18/10593

AFA:; AA1/10593/02/181224/1 06612; Valid Till 18.12.2024

Address: 201, Satchitanand Bldg, 12t Road, Khar (W), Mumbai- 400052
Place: Mumbai

Date: 20" November, 2024
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. COnfnued from prewous page,

In case of any revision in the Prce Band, the Biddssue Penod shall be extended for at least thres additional Waorking Days after such revision of the Price Band, sutyect to the total
BidiIssue Period not exceeding 10 Working Days, In cases of force majeure, banking strike or siméar circumstances, our Company may, for reasons to be recorded in wrilting exiend
the Bidilssue Penod for a minimum of three Working Days, subject fo the Bid/lssue Peniod not exceeding 10 Working Days. Any revisson in the Price Band, and the revised Bidllssue
Period, if applicable, shall be widely disseminated by nofification ta the Stock Exchangas by ssuing & press release and also by indscating the change an the websie of the BRLM and
at the ferminals of the Members of the Syndicate and by infimation b Designated Intermadiaries and Sponsor Bank a4 applicable

This Issue i5 being made throwgh the Book Building Process, in ferms of Rule 1H2Hb) of the Securities Contracts (Regulation) Rules, 1957, as amended ("SCRR"| read with
Regulation 228 of the SEBI ICDR Regulations and in compliance with Regulation 253 of the SEBI ICDR Regulations, wherein not more than 50.00% of the Net Issue shall be available
for allocation on a proporionate basis o Quasfied Instiufional Buyers |'QIBs") (he "QIB Portion”), provided that our Company may, in consultation with the Book Running Lead
Menager, may allocate up to 60% of the CHE Porion o Anchor Investors on a discretionary basis in accordance with the 3EBI ICDE. Regulations ["Anchor Investor Portion™), of
which one-third shall be reserved for domestic Mubeal Funds, subject to valid Bids being receed frorn domestc Mulual Funds at or above the Anchor Investor Allocation Price. Inthe
event of under-subscriplion, or non-allocation in the Anchor Irvestor Portion, the balance Equity Shares shall be added to the Met CHE Portion. Further, 5.00% of the Met 1B Pordion
shall be avadable for alocation on a proporionate basis to Mutual Funds enly, and the remainder of the Met QIB Porfion shall be available for allocation on a proporionate basis fo all
JIB Bidders, including Mutuat Funds, subject to valid Bids being received ator above the lzsue Price. However, if the aggregate demand from Mutual Funds is less than 5.00% of the
Met QI8 Fortion, the balance Equity Shares avaiiable for alliocation in the Muteal Fund Portion will be added 1o the remaining Met QIB Portion for proportionate: allocation o QiBs.
Further, notless than 15.00% of the Mei [ssue shall be available for allocation on a proporiionate bazis o Non-Instifutional Investors and not less than 35.00% of the Net Issue shall be
available for aflocation to Retail Individual Investors in accordance with the SEBIICDR Reguiations, subject o valid Bids being received from them at'or above the Issue Price. All
Bidders are required to paricipate in the |ssue by mandatorily utilizing the Application Supparted by Blockad Amouwnt ("ASBA") process by providing details of their respactive ASBA
Account (as defined herainafter) in which the corresponding Bid Amaunts will be blocked by the Selfl Cenlified Syndicate Banks ("8CS8Bs") or under the UPI Mechanism, as the case
may be, ko the extend of respactive Bid Amounts, Ancher Investors are not permitted to paricipate in the Issue through the ASBA process. For detaits. see "Issue Procedure " on page
183 of the Red Herring Prospechus.,

AN potental investors shall parficipate in the issue trough an Application Supported by Blocked Amount (“ASBA" process ncluding through UP mode (a5 applicabiel by providing
detaiiz atowd the Gank acoount which will be biocked by the Seff Cerified Syndicats Banks ("SCSBs ] for e 5ame. For defaiz in s regard, specific atfenfion s invited o "Tsse
Procadure” onpage 183 of the Red Herring Prospecius. A copy of Red Herring Prospecius will be delvered fio the Regisirar of Companies for iing i acoordance witl Secfion 26 and
32 ofthe CompaniesAct, 2073,

Bidders/ Applicants should note that on the basis of PAN, DP ID and Client ID as provided in the Bid cum Application Form, the Bidders! Applicants may be deemed to have
authorized the Depositories o provide to the Registrar to the lssue, any requested Demographic Details of the Bidders/ Applicants as available on the records of the
depositories. These Demographic details may be used, among other things, for or unblocking of ASBA account or for other correspondenceds) related to an lssue.
Bidders! Applicants are advised to update any changes to their Demographic Details as available in the records of the Depository Participants to ensure accuracy of
records, Any delay resulting from failure to update the Demographic details would be at the Applicants' sole risk. Bidders! Applicants should ensure that PAN, DP 1D and
the Client ID are correctly filled in the Bid cum Application Form. The PAN, DP ID and Client ID provided in the Bid cum Application Form should match with the PAN, DP 1D
and Client ID available in the Depository database, otherwise, the Bid cum Application Formiis liable to be rejected, Bidders! Applicants should ensure that the beneficiary
account provided inthe Bid cum Application Form is active.

Contents of the Memorandum of Association of the Company as regards to its objects: Forinformation on the main cbjects and other objects of our Company, see "History and
Certain Carporate Matters™on page 118 of the Red Herring Prospectus and Clause i of the Memorandum of Association of our Company. The Memorandum of Association of our
Company 15 a malenal document for inspection in ralation o the 1ssue. For further detalls, see the section “Material Contracts and Documents for Inspection” on page 215 af the
Fied Herring Prospecius,

Liability of members of the Company: Limited by shares.

AMOUNT OF SHARE CAPITAL OF THE COMPANY AND CAPITAL STRUCTURE: Authorized Share Capital of ¥ 8,00,00,000 (Rupess Eight Crores only) divided into 80,00,000 |

[Eighty Lakhs} Equity Shares of T 10/- each. issued, Subscribed & Paid-up Share Capital prior to the fssue; T5,13,35,000 divided into 51,33,500 Equity Shares of ¥ 10V- eath, For | ,

datails of the Capital Siructure, please refar "‘Capital Strucfure™on page 62 of the Rad Harring Prospecius.

MAMES OF THE SIGNATORIES TO MEMORANDUM OF ASSOCIATION OF THE COMPANY AND THE NUMBER OF EQUITY SHARES SUBSCRIBED BY THEM: Givan below |
ara tha names of the signataries of the Memorandum of Associabion of the Company and the number of Equity Shares subscribed for by them at time of signing of the Memarandum of
Association of our Company: Sarthak Sonl-5000 Equity shares and Tanay AHar-5000 Equily Shares.

LISTING: The Equity Shares Issued through the Red Herring Prospectus are proposad to be listed on EMERGE Platform of National Stock Exchange of India Limited ("NSE
EMERGE") in terms of the Chapter 1X of the SEBI ICDR Requlations, as amended from time to time, Our Company has received Sin-principle” approval letler NSE/LIST218 dated
October 11, 2024 from Mational Stock Exchange of India Limited (*NSE") for using its name in the Red Heming Prospectus | Prospectus for listing of our shares on NSE EMERGE. For
the purpose of this Issue, the Designated Stock Exchangewill be NSE

DISCLAIMER CLAUSE OF SECURITIES AND EXCHANGE BOARD OF INDIA: The Equity Shares offered through this Red Herring Prospectus are proposed to be listed on the
EMERGE Platform of Mationa! Stock Exchange of India Limited {*NSE™) in ferms of the Chapler [X of the SEBI ICDRE) Regulations, 2018 a5 amended from firme totime. Dur Company
has received an in-principle’ approval letter dated Oclober 11, 2024 from MSE for using its name in this offer document for isting our shares on the EMERGE Platform of the N3E. For
the purpose of this izsue, the Designated Siock Exchange will be Mational Stock Exchange of India Limited ("NSE™}.

DISCLAIMER CLAUSE OF NSE (THE DESIGNATED STOCK EXCHANGE]): “It is to be distinctly undarstood that the parmission givan by NSE should notin any way be deerned or
consirued that the [sswe Document has been cleared or approved by NSE nor does it certify the correciness or completeness of any of the contents of the Issue Document. The
Invesiors are advised to rafiar 1o the Issue Document for the full 1ext of the ‘Disclaimear Clause of NSE' on page no. 168 of the Red Herring Progpectus.

GENERAL RISK: Investments in Equity and Equity-related securities invalve a degres of risk and investors showld nol invest any funds i this [ssee unless they can afford 1o take the
risk of loging thelr entire Invesiment. Investors are advised to read the risk factors carefully bafora taking an investimant decision in the |ssue. For taking an investment decision,

Invesiors must rety on thair own examination of our Company and the |ssue including the risks invalved. The Equity Shares issued in the Issue have nol been recommendad or |

approved by the SEBI, nor does SEBI quarantes the accuracy or adequacy of the Red Herring Prospecius. Specific atfention of the imveslors is invited of the section tilled "Risk
Factors "beginning on Page No, 28 of the Red Heming Prospecius.
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“Applications Supported by Blocked Amount ("ASBA”) is a better way of ~ Mandatory in public issues.

applying to offers by simply blocking the fund in the bank account. No cheque will be accepted.
For further details, check section on ASBA,

UPI-Now available in ASBA for Retail Individual Investors (RII)™

Investors are required to ensure that the bank account used for bidding is linked to their PAN. UP| - Now available in ASBA for Rlis applying
through Registered Brokers, DPs & RTAs. Rlls also have the option to submit the application directly to the ASBA Bank (SC5Bs) ortouse the
facility of linked anline trading, demat and bank account.

Investors have ko apply through the ASBA process. ASBA has to be availed by all the investors except anchor investor. UPl may be availed
by Retail Individual Investors. For details on the ASBA and the UPI process, please refer to the details given in ASBA form and abridged
prospectus and also please refer to the section "Issue Procedura™ beginning on page 183 of the Red Herring Prospectus. The process is
also available on the website of Association of Investment Bankers of India ("AIBI"), the Stock Exchanges and in the General Information
Document

Simple, Safe, Smart
way of Application!!!

‘ ASBA*

LI

LABFAELT i TR WTERPACE

Investors have toapply through the ASBA process. "ASBA has o be availed by all the iwvestors excapt anchor investor. UP may be availed by Retail Individual Investors. Fardetails on
| Ihe ASBA and the UPI process, pleass refer (o the details given in ASBA form and abridged prospectus and also please refer 1o the section “Isswe Procedure™ beginning on page 183
| ofthe RHP. Tha process is atso avadable on the website of Azsociation of Investment Banker of India ["AIB1"), the Stock Exchanges and in tha General Informeation Documant.
| “ASBAforms can be downloaded from the website of NSE Emernge.
| **List of banks supporting UPI iz also available on the website of SEBI at www.sebi govin. Kotak Mahindra Bank Limited has been appointed az Sponsor Bank for the kssue, in
. accordance wilh the requirements of the SEBI croular dated November 1, 2018, as amendad. For UPT related quenes, investors can contact NPCI al the toll fres number-
18001 2033740 and Mail 1d- ipo.upi@@npelorg.in, For the list of UP| Apps and Banks fve on IPO, please refer io ihe link wwesebi gov.in. For issue refated grievancs invesiors may
| contact: GYR Capital Advisors Private Limited -Mr. Mohit Baid (+91 8777564648) (E-mail Id: infoi@gyreapitaladvisors.com)

| BOOK RUNNING LEAD MANAGER | REGISTRAR TO THE ISSUE | COMPANY SECRETARY AND COMPLIANCE OFFICER
1 Mr. Rohit Kumar Gauttam
G Y R Rajputana Biodiesel Limited
Capital Adwsnrs : Address: Japuria Mansion Panch Bath, M. |, Road,
N Maashitla Jaiptr, Rajasthan, India, 302001

Telephone; +97 2508222333
E-mail: cs@rajputanakeodiessl com
Website: hitps ffrajputanabiodiesel.com/

GYR Eapitamdvlﬁnrs Private Limited

428, Gala Empire, Near JB Tower, Drive in Rioad,
Thaltej, Ahemdabad-380 054, Gugarat, India
Telephone: +91 8777564648

E-mail id: info@gyrcapilaiadvisars.com
Website: www.gyrcapifaladvisors.com

Investar Grievance e-mall ID:
mvestorsqyreapitaladvisors.com

Contact Person: Mohi Baid

Maazhitia Securities Private Limited
451, Krishna Apra Business Square,
Netaji Subhash Place,
Pitampura,Delhi -110034, India
Telephone: 011-45121795

Email; ipod@maashitiz.com

Investor Grievancs a-mail:

investar. ipagbmaashitia.com

Webasite: www maashitiz.com

SEBI Registration Number: INMOCO012610 Contact Person: Mr. Mukul Agarwal

CIN: UET200GE2017PTCOSE0R0R SEBI registration number; INEDIDOOE370

| AVAILABILITY OF THE RHP: Investors are advised l@rnr-er‘n lhe RHP and the “Risk Factors " beginning on page 29 of the RHP belore applying inthe lssue. Acopy of the RHP will bs
made available on the website of SEBI at www sebi.govin and is available on the websites of the BELM, GYR Capital Advisors Private Limited st www.gyrcapitaladvisors.com and the
websile of the Stock Exchanga, for N3E Emerge alwww nsaindia.com.

| AVAILABILITY OF BID CUM APPLICATION FORM: Bid cum Appsication Form can be obtained from the Registerad Office of Company, RAJPUTANA BIODIESEL LIMITED:
| Telephone: +91-9500222333; BRLM: GYR Capifal Advisors Privale Limited, Telephone: #31 8777564543 and at selected locabions of Sub-Syndicate Members, Registered Brokers,
SCEBe, Designaled RTA Locations and Designated COP Locations for participating in the ssue. Bid cum Application Forms will also be available on the websites of the Stock
Exchanges at www.nseindia. com and at all the Designated Branches of SC58s, the list of which is available on the websites of the Stock Exchange and SEBI

ESCROW COLLECTION BANK[S)/ PUBLICISSUE ACCOUNT BANK(S)/ REFUND BANK(S)/SPONSOR BANK: Kotak Mahindra Bank Limited.

UPI: P Bidders can afso Bid through UPI Mechanism,

All capitalised terms used herein and not specifically defined shall have the same meaning as ascribed to them in tha RHP.

Investors can contact the Company Secratary and Compliance
Officer, the BRLM or the Registrar to the Issue in case of any pre-
Izzue or post-lzsue related problems, such as non-receipt of letters
of Allatment, non-credit of allotted Equity Shares in the respechve
beneficiary account, nen-receipd of refund orders and non-receipt of
funds by eleciranic mode.

I For RAJPUTANA BIODIESEL LIMITED

On behalf of the Board of Direclors

Sdi-

| Date: 19-11-2024 Company Secretary & Compliance Officer

Disclaimer: RAJPUTANA BIODIESEL LIMITED i propasing, subject to recelpt of requisite approvals, market conditions and other considerations, 1o make an initial public offer of its

Equity Shares and has filed a red hemring prospectus dated November 16, 2024 with the RoC, The RHP shall be made available on the wehsite of the SEBI &t waww. sebi gov.in aswell as

| on the website of the BRLM i.e.. GYR Capital Advisors Private Limited at www.gyrcapitaladvisors.com, the website of the NSE Emerge at www.nseindia.com. Any potential investor
shoulkd nole thatinvestmant in equity sharas involves a high degree of risk and for details relating 1o such risks, see "Risk Factors ™ baginning on page 29 of the RHP,

| The Equity Shares offeredin the ssue have not been and will not be registered under the UL 3. Securiies Act of 1933, a5 amended [the "Securities Act”) or any othver applicable Law of

| the United States and, unless so ragistenad, may not ba offerad or sold withan the Unitad Statas, axcapt purstant to an exemplion from, of in'a transaction not subjact to, the registration

requirements of the Secunties Act and applicable slale secunlies laws, This announcement does not constitute an offer of securities for sale in any jurisdichion, inchuding the United

States, and any securitias described in this announcement may nof be offered or sold in the United Siates absent registration under the Securities-&ct or an exemption from such

registration. Any public offerng of securiies 1o be made in the United States will be made by means of a prospecius thal may be oblained from the issuer that will contain detailed

information about the company and management, &5 well as financial statements. Mo public offering orsale of securities in the United Siates is contemplated.

PUBLIC NOTICE
[Under Rule 9(1) of the Insolvency and Bankruptcy

(Application to Adjudicating Authority for Bankruptcy Process for
Personal Guarantors to Corporate Debtors) Rules, 2019]

For the attention of creditors of: SRI. PRAKASH CHAND GUPTA,
Personal Guarantor of M/S. MBS IMPEX PRIVATE LIMITED (IN LIQUIDATION)
Notice is hereby given that the Honourable National Company Law Tribunal, Hyderabad
Bench has ordered the commencement of Bankruptcy Process against Sri. Prakash
Chand Gupta, having address at 3-5-784/B&C, Nageena Building, King Koti, Hyderabad
500001, also at # 5-9-45, Aashi Towers, Basheerbagh, Hyderabad - 500063, vide order
dated 12.11.2024 in |IA No. 1330/2024 Connected with CP (IB)No. 143/95/HDB/2022.
(copy of the order uploaded / received on 18.11.2024)

RELEVANT PARTICULARS_
SRI. PRAKASH CHAND GUPTA

1. | Name of Bankrupt

Address at 3-5-784/B&C, Nageena Building,
King Koti, Hyderabad 500001,

Also, at # 5-9-45, Aashi Towers, Basheerbagh,
Hyderabad - 500063

2. | Address of the Bankrupt

3. | Commencement of Bankruptcy Process 12.11.2024.

CA. Sri Vamsi Kambhammettu

4. |Name and registration number of the
IBBI/IPA-001/IP-P00664/2017-2018/11141

Bankruptcy Trustee appointed

Plot No. 645, Unit # A3, 1st Floor, Vaishnavi@36,
. Road No. 36, Jubilee Hills, Hyderabad 500 033.
pondence with the Bankruptcy Trustee | pt.prakashchand@gmail.com Ph. No. 9390683383

5. | Address and e-mail to be used for
submission of claim and for corres-

6.] Last date for submission of claims 27.11.2024

The creditors of SRI. PRAKASH CHAND GUPTA, are hereby called upon to submit their
claims with proof on or before November 27, 2024

The creditors may submit their claims through electronic means, or by hand or registered
postor speed postor courier.

Creditors may submit their claims in Form F of the Insolvency and Bankruptcy (Application
to Adjudicating Authority for Bankruptcy Process for Personal Guarantors to Corporate
Debtors) Regulations, 2019. Copy of the Form F can be obtained by writing to the
Bankruptcy Trustee at email: bt.prakashchand@gmail.com

Note: Submission of false or misleading claims with proof shall attract penalties or
imprisonment in accordance with the provisions of the Insolvency and Bankruptcy Code,

2016 and any other applicable laws. CA. Sri Vamsi Kambhammettu

Bankruptcy Trustee
Date : November 20, 2024 IBBI/IPA-001/IP- P00664IZO1'? 3’1 8/11141
Place: Hyderabad

AFA valid up to: 12.12.2024

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
A P F ESTATES PRIVATE LIMITED

OPERATING IN REAL ESTATEINDUSTRY AT HEDERABAD
{ Under sab-refuiation { 1) of regulation 364 of the Insalvency and Bankruptcy Board of India
(Insalvency Resolutian Process for Conporale Persons ) Regulatians, 2016)

i _ RELEVANT PARTICULARS
1. | Mame of the |:|:u|:u:rr.=ne dalitor M/sAPF Estates Private Limited
atong with PAN & CIN/LLP B PAM: AAHCALSOE)

[ CIM: L EA00TGE200BRTCOE020T

2-5-45, Aashi Towers Basheer Bagh,

| | Hyderabad, Telangana, India, S00063

3. | URL of website~ A

d, | Daebails of place whete majority of Village Hydernagar, Batamagar Mandal, Ranga

| fined assets are located | Reddy District, Telangana State 500072

E. | inatatied 1"F.||:I:|"'“IW ol main productsy’ | WA

| sevices N

= Q‘LI:'II'I':II.} and value of main products, | MA
services sald in iast financial year

7. | Mumnber of emplowess/ workmen

&. | Further details inciu -:I-ﬂg last avallabla |
financial starements (with Schedubesh
of twn years, ists of creditors are

| available at LRL:

o, | EBgibility For ressaluton -El-.:i.ﬂll'.-el 15
under section 252 kh) of the Code
= AvaEilable gt URL:

2. | Address of the registersd office

| Zero (0)
| Details can be seught by sending an emat
&t aplcimp@gmail.com

| Details can be sought by sending &n email
atapf.cirp@gmad com

10, | Larst date for receipt of espression | 05,12, 2024
- . ur InEr‘E‘E‘t o — — -
11 E-.,-'l![- af |$."~'.._H_+-:‘:-" |:¢||U|°.||,]r'|al Ilal, 5| 1011230024
| prospective resolution applicants |
12 | Lest date for submission of 16122024
___| objections 10 provisional ist (|
13. | Date of issue of final list of 21122024
proapective resolution applicants
14| Date of issue of information 21122024
memarandum, evalustan matris
and request fof resolution plans
10 prospective resolution applicants
15.| Lest date for submizsion of [ATOL.3025

-"q:s.n:]lutu_lrl plﬂr‘lr.
16. | Process emat id to submit Expression | apf.cirpEgmail.com
o Eterest

Vijay P. Lulla

Resolution Professional

For APF Estates Private Limited

IBBI Regn Mo. IBEI/IPA-00LAR-FO0E23F 2017-18/ 10553

AFA ;A0 10593/ 02 1EL2 A8 AADEELE: Walid TiIE 15,12, 2024

Address: 301, Satchitanand Bidg, 12th Road, Khar (W), Mumbal- 400452
Place; Mumbai

Duste: 20th November, 2024

IMPORTANT

Whilst care is taken prior to acceptance of
advertising copy, it is not possible to verify its
contants. The Indian Express (P) Limited cannot
be held responsible for such contents, nor for any
loss or damage incurred as a result of
transactions with companies, associations or
individuals adversing in its newspapers or
Publications. We therefore recommend that
readers make necessary inquiries before sending
any monies or entering into any agreements with

Motice is hereby given that share certificates for 120 equity Shares of
M/S VENKY'S (INDIA) LTD., standing in my name and bearing the
following distinctive number have been lost by me. | request that
Compnay to issue duplicate share in lieu thereof,

Any Person, who has a claim for the said shares should lodge such
claim to the company by written communication addressed to M/S
VENKY'S (INDIA) LTD., Venkateswara House, S.No.114/A/2, Pune-
Sinhagad Road, Pune, Maharastra State, Pin:411030 within 15 days
from the date of this notice, after which the company will proceed to
issue duphcate share certificate{s) in lieu of the original share
cartificate(s) as requasted by me without further infarmation,

LOSS OF SHARE CERTIFICATES OF Y PUBLIC NOTICE ON AUCTION OF
S VENKY'S (INDIA) L NE g CS*E Ba'nk PLEDGED GOLD ORNAMENTS

| |
Falia ”“"g“ham.!m* Mo of | Distinctive No(s) | Certificate Nos
No. | _Holder Shares—— To From To
Annapurma
Funmui' Bhogavall | 50 | 1089901 1089050 | 13712 | 13713
13120i ;’:&";ﬂ‘lﬁ 70 | 2611631 |2611600 | 124326 | 124328

The borrower's in specific and mterasted bidders in ganedal, are heraby informed that on account
of non-repayment of the Banks due by the barrowens as under despite the peymend nolice and
recalauchion notice issued by the Bank, the gold omaments pledged with the bank secury by
lhe respective borrowers for the loan avaled by them will be sold inpubbc auction on "as & where
15" and "non-recaurse” basis throwgh e-auction portal hitps:igold samd in on 287 November 2024
at 10,30 AM, The suchion may ba adourned o amy other later dete & the dscrealion of the bank
upan publication of the same in the Bank's notice bogard. The barrowers are hareby further inform
that the gold cmaments will be disposed of by private sale i the public auction s not succassiul
and if there is a further balance o be racovered thareafler, legal action will be initabed against the
borrower's for recavery of the balance amounts due 1o the bank. In case of diseased borrower, all
corditions will be applicable b lage! heirs,

5. Client |No.of B2t Wuighl
No. Account Namp i Ao din 91‘?1?2%3: (grams)

____ BRANCHNAME:YELESWARAM _ R
1 [KANTTA 4574504 2 | 7i177900] 12900

For more delads/account wise infarmaton h-;ﬂwe#shnlewes‘ed bidders may contact
respaciive branches and for participating in the auction, pleasa visithogin ko the e-aucton
partal htips:iigoéd samil.in

advertisers or
advertisement in any manner whatsoever.

Place; Hyderabad

otherwise acting on an| | o 21 a0

Nama of the Holder,
Annapurna Bhogavalll

ANDHRA PRADESH | 20.11.2024

Sdl- Authorized Officer, CSB Bank

STATE BANK OF INDIA

SAREHYDERABAD-05172

STRESS ASSETS RECOVERY BRANCH, 2ND FLOOR TSRTC COMMUTER
AMENITY CENTRE, BUS TERMINAL COMPLEX, KOTI, HYDERABAD-500095

Phone : 040-24651352 E-mail : sbi.05172@<bi.co.in

SALE NOTICE FOR SALE OF MOVABLE PROPERTIES - NON-SARFAESI SALE
LOAN ACCOUNT NOs: 37890255111 & 39443488700

Notice is hareby given o the public in general and in particular 1o the Borrower(s) and
Guaranior(g) thal the bolow described movable proporties hypothecated 1o the Bank, the
Physical possession of which has boen taken by the Authorised Officer of State Bank of India.,
will ba sold on “As i Wher 5™, “As i3 What 5™ and "Whalever there 5° basis on 12,12 2024,
for recovery of Rs. 3,93,50,554/- (Rupees Three Crores ninety three lacs fifty thousand
five hundred filty Tour only) as on 18.11.2024 togathar with funther inlerest, expensaes and
costs there on, due 1o the State Bank of India from Borrower(s) M/'s Sanghi Transport Company
Propriter : Shri Naveen Sanghi, H No. 6-185, Plot No 8, Adarsha Magar hill colony, Bandlaguda
Jagir, Rajendra Nagar, Hyderbad - 500086. M/s Sanghi Transport company, Propriter
Shri Maveen Sanghi. H.No. 8-13-72/2/6, Plot No B 32, “Sanghies™ Haghavendra Nagar Colony
Co-Op socty, Hyderbad- 500052 M/'s Sanghi Transport Company, Propriter : Shri Naveen
Sanghi, H No. 5-1-1066-69, Begum Bazar Hyderabad -500012. Personal guarantors: Shri
Maveen Sanghii & Smi Deepthi Sanghi
The reserve price will be Rs. 11,50,000/- (Rupees eleven lacs fifty thousand only) and the
samast monoy deposit (EMD) will ba Rs. 1,15.000/- (Rupees ona lac fifteen thousand oniy)
Shor description of the movable property with known encumbrances, il any

PROPERTY ID (SBIN200062754056) Mahindra-2018 Blazo 37 Pusher 10X2 6C CR3
BSIV 6650 Truck Registration Number : TS 07 UF 9990

Reserve Price - Rs. 11,.50.000~ EMD - Rs. 1,15,000/-
Bid Increment Amil: Rs. 10,000/-

12.12.2024 - 1.00 PM to 5.00 PM.
2024 - 01.00 PM

Nole:- 1) GSTITDS i any applicable has o be bormme by the successiul bidder

2) FRC, all RTA 1axes’ Charges and any other taxes/Charges (including Insurance) pertaining
o the vehicle 1o be bome by the successiul bidder

3) The successiul bidder has o pay the remaining amount immediately after auction on the
same day or within the next working day, after sale confirmation received

The e-auction will be conducted through Bank's approved service provider M's PSB Alliance
at thesr web portal hitps'www.ebkray.in. The inlereésted bidders shall ensure that they get
themselves registered on the a-auction website and deposit sarnest money in the viriual
wallal created by service provider as per guidelines provided on hitps:/www.ablkray.in

The interested bidders who require assistance in EIEHIH'L%_LQQIH ID & Password, uploading
data, submitting Bid documents, Training' Demonstration, Terms & conditions on online inter-
sa Badding etc., may wisit the websie hitps.www.ebkray.in

For detailed terms and conditions ol the sale, plaase refer to the link provided in the wabsite
https ./ 'www.ebkray.in

For lurther details please contact the following officials:

1) Smt K Sarala Kumari, Authorised Officer & Chief Manager — 9908250387

2) Shri R Loganathan, Manager - 3840589762

Auction Date & Time
Last Date for EMD 12.12

Authorised Officer, State Bank of India

Date : 19-11-2024, Place : Hyderabad

financialexp.epapkin

STATE BANK OF INDIA

SARB HYDERABAD-05172

STRESS ASSETS RECOVERY BRANCH. 2ND FLOOR TSRTC COMMUTER
AMENITY CENTRE, BUS TERMINAL COMPLEX, KOTIL, HYDERABAD-500095
Phone : 040-24651352 E-mail : sbi.05172@sbl.co.in

SALE NOTICE FOR SALE OF MOVABLE PROPERTIES - NON-SARFAESI SALE

LOAN ACCOUNT NOs: 37890255111 & 39443488700

Motice is hersby given o the public in general and in particular to the Borrower{s) and
Guarantor(s) that the below described movable properties hypothecated to the Bank, the
Physical possession of which has been taken by the Authorised Officer of State Bank of India,
will be sold on “As is Where is”, "As s What i5™ and "Whatever there " basis on 31.12.2024,
for recovery of Rs. 1,61,84,412/- (Rupees One Crore sixty one lacs aighty four thousand
four hundred twelve only) as on 18.11.2024 togethar with further interest, axpansas and
costs thére on, due to the State Bank of India from Borrower(s) M'S.SAGU PACKS, Piot no
A21, 1114872, Baside Khilamaisamma Temple, Krishna Nagar Colony, Nagole, Hyderabad,
Telangana-500035. M'S.SAGU PACKS, Piol no: 40 , E-Saector, Balaj Nagar, Nandan Hills,
Komemula Village, Madchal, Telangana - 500039, Guaraniors: Smt Gundu Upendra & Smi
Sankepally Sujana Reddy.

The reserve price will be Rs. 25,00,000- (Rupees twenty five lacs only) and the sarmeast
money deposit (EMD) will be Rs. 2 50,000/ (Rupees two lac fifty thousand only).

Short description of the movable property with known encumbrances, if any.:

PROPERTY ID (SBIN31122024)
Machinery & Equipment used in Manufacturing of Non - owen bags:
i ine T i i " Date of
S.No Machine Type & Quantity Mame of the Supplier Puaians
1 Stabilizer S0KVA - 1 VR Electronics 2018
£ S5A-E Hydraulic Dis Punching
Machine - 1 China 2018
3 S55A - A - T00 High Resolution
___| Automatic roll to rol Printing Machine -1 | China 2018
4 5 HP Air [_".nmprersmr 1 Elgi 2018
5 SSA ABC Auto handle non waven
multifunction bag making Machine - 1 | China 2018
B Weighing scale — Elecironic —
600 KG - 1 Phoenix 2018

Reserve Price - Rs. 25,00,000/- EMD - Rs. 2,50,000/-
Bid Increment Amt: Rs. 10.000/-

Auction Dale & Time: 31.12.2024 - 1.00 PM to 5.00 PM.

Last Date for EMD :31.12.2024 - 12.00 Noon

Mote: 1) GSTTOS, if any, applicable has to be borme by the successiul bidder.

2) Charges and any other taxes have 10 be borme by the successiul bidder

3} The sucocessiul bedder has 1o pay the remaiming amount immediately after auction on tha
game day or within he next working day, after sale confirmafion received

The e-auction will be conducted through Bank’s approved service provider M's PSB Alliance
at their web portal hitps:/i'www.ebkray.in. The interested bidders shall ensure that they get
themselves registered on the e-auction website and deposit earnest money in the virtual
wallel created by service provider as per guidalines provided on hiipswww.abkray.in

The interested bidders who require assistance in creating Login 1D & Password, uploading
data, submitting Bid documents, Training' Demonstration, Terms & conditions on online Inter-
se Bidding etc., may visit the website hitps/'www.abkray.in

For detailed terms and conditions of the sale, please raler to the link provided in the website
hitps:/ www. ebkray.in

For furthar details pleasa contact the following officials

1. Smit K Sarala Kumari, Authorised Officer & Chiel Manager - 9908250387

2. Shri R Loganathan, Manager - 9840589762

Date : 18-11-2024, Place : Hyderabad Authorised Officer, State Bank of India

.. . HYDERABAD



f SRI VENKATESHWARA
COLLEGE OF PHARMACY

Approved by PCI & Affiliated to Osmania University

ch City Road, Madhapur, Hyd-81

Ph: 8374320777
ADMISSION NOTIFICATION FOR "B" CATEGORY SEATS-2024-25
B. PHARMACY 18 SEATS
PHARM .D 9 SEATS

Applications can be had from the college/downloaded from our website. Seats
will be allotted based on merit at the prescribed fees As per the TGCHE guidelines
Last Date: 28-11-2024.www.svcollegofpharmacy.com Sd/- Secretary

D Bodnen

www.manatelangana.news
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CIN: L67100MH1995PLC093797

Regd. Office: |IFL House, Sun Infalech Park,

Road No. 16V, Plot No.B-23, Thane Industrial Area,
Wagle Estate, Thane - 400604

Tel: (51-22) 41035000 + Fax: (91-22) 25806654
E-mail: reach@iifl.com » Website: www.iifl.com

IIFL
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Public Notice is hereby given
that the partnership firm
'NARAYANI AVENUES'
{Reg.No 980/2021 Medchal -
Malkajgiri) F.No 302,
1-4-177/B5/5, Nandana
Residency, Old Alwal,
Hyderabad, Pin 500010
stands dissolved by mutual
consent between the partners
wef 23-11-2024. sdl

Aditya Joginipelly
Krishna Ravali Bonkuri
[Partners)

NOTICE

BEFORE THE HON'BLE DEBTS
RECOVERY TRIBUNAL -:

ANDHRA PRADESH: TRIVENI COMPLEX,

3rd FLOOR, ABIDS, HYDERABAD
0.A. No. 313 OF 2024

Between:

KARNATAKA BANK Lid.,

Ground Floor, beside Pillar No.210

MQ Splendour Complex, Rajander

Mis. BRAHMAPUTRA HYBRID SEEDS
Pvt. Lid. AND OTHERS ...DEFENDANTS
To

1. Mis. Brahmaputra Hybrid Seeds Pwt.
Ltd. Rep by its Direclors, H.No.11-13-662,
Plot No.4, Road No.4, Haripuri Golorny,
Hyderabad, Telangana State -500 035
2.5n.Chinnasubbanagari Venkata Rama
Mohan, S/o. Chenna Rami Reddy, aged
about 55 years, Occ: Business,
Ro.H.No.12-7-134/118, Anjaneya Magar,
Moosapet, Balangar Mandal

Hyderabad - 500 018, Ranga Reddy District
3. Sri. Eragam Reddy Subramanyam
Reddy 5/o. Eragam Reddy Muni Reddy,
aged about 70 years, Ooc: Business,
Rio.MIG-414 A2, Road No.4, KPHB Colony,
Kuktapally, Hyderabag-500 072

Ranga Reddy District

4. 5ri. Yellomraju Ramprasad Raju

Sfo. Krishnam Raju, aged about 51 years,
Rio. H.No.4-115/301/4, Vijetha Premeela
Pride Apariments. Near Rajdhani Theatre,
Durga Nagar, Ddsukhnagar,
Hyderabad-500 048, Ranga Reddy Disirict
Take notice that the Applicant hesein filed
the above suit for recovery of maney of
R%.13,05,50,014-91ps against all of you and

Hence you are heseby directed to appear
in person or through an Advocate before
the above mentioned Honble Tribunal
on 12-12-2024 at 10-30 AM. without fail,
otherwise the matter will be decided against
yiou as per law.

(BY ORDER THE HON'BLE DEBTS
RECOVERY TRIBUNAL)
N.RAMA RAO, Advocate,
“Umamaheswara Nilayam® Flat No.104,
Gayatri Towers, H.No.2-2-11081/3,
Sharada Nagar Bagh Amberpet.
Hyderabad-500 013
COUNSEL FOR APPLICANT

Nagar Hyderabad, Ranga Reddy District | [P5° 13 @of, &5 BES (800 fmogieds AmbodSehod
gl ahat )
- APPLICANT oS -
AND PlogmonE, Seferrd 35 170.35 ddie for 140004 Shne Shso,
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